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Verma, J.), 2025 SCC OnLine Chh 5653 
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Santosh Kumar Yadav v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 
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State Rule   [5] 

Goa Industrial Development Corporation Allotment Regulations, 2012 
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Foreign Act   [1] 

Digital Dispute Resolution Rules [United Kingdom] 
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